Court No, II
CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD

Registration O.,A. No.507 or 1987,

Narora Parmanu Vidyut pariycjana
Karmachari Union eeee Petitiocner,

Versus,

Union of India & others ........ Respondents,

Hon, G.S. Shﬂmﬂ' J.H.
Hon J, Raman M

None is present for the applicant, None
waz present even on same other dates in the past.
We further rind that this application has been moved
on bahalf of a union without joining Iny.lup%nyii% of
the union concerned and as such it is not meintainable
under the procedure Rules or the Tribunal,

The petition is accordingly dismissed.

Dateds Sth May, 1969,
bre/

e it



